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(@) whether the construction of Navi Mumbai International Airport is now
going to be started;

(b) whether all the constraints coming in the way have been removed; and
(¢) if so, when and the manner in which these constraints were removed?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) Government of Maharashtra (GoM) is in the process of issuing
Request for Qualification (RFQ) for the selection of Concessionaire regarding

construction of Navi Mumbai International Airport.

(b) and (c) Necessary clearances from Ministry of Defence, Ministry of
Environment & Forest (MoEF) etc. have been obtained. Hon'ble Bombay High Court
has permitted the clearance of mangroves in the Airport area. A high level meeting of
Hon'ble Chief Minister of Maharashtra and representatives of the airport project
affected persons was held on 11th November, 2013 wherein the Land acquisition
model as well as Relief & Rehabilitation Policy was discussed and the same was
agreed to. Besides, Hon'ble Prime Minister has also taken a meeting on 13th
November, 2013 with all the stakeholders for removal of the bottlenecks with respect
to speedy implementation of the Navi Mumbai airport project.

Resumption of flight operations at Tezpur and Lilabari airports in Assam

1249. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of CIVIL
AVIATION be pleased to state:

(@) whether any measures are being taken to resume flight operations upto
Tezpur and Lilabari airports in Assam in consideration of subsidy, relaxation,
incentives etc. to the flight operators as these two airports along the Indo-Chinese
Border are very much necessitated for the people residing on north bank of river
Brahmaputra and Arunachal Pradesh in addition to defence purposes;

(b) if so, the time by when flight operation are likely to be started; and

(c) if not, the details of the remaining prospects, to make these two airports
operative, as these two airports are identified as the most rural airports of the
country?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) to (c) Operations in domestic sector have been deregulated and
flights are being operated by airlines concerned on the basis of commercial viability
subject to adherence of Route Dispersal Guidelines. Government has laid down Route
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Dispersal Guidelines with a view to achieve better regulation of air transport services
taking into account the neced for air transport services of different regions of the
country including north-east region. It is, however, up to the airlines to provide air
services to specific places depending upon the traffic demand and commercial
viability while complying with Route Dispersal Guidelines.

AAL is already providing 25% concession in landing (excluding civil enclaves)
and parking charges to the airlines operating in North Eastern Region. Further, AAI
is also providing 50% concession for night parking of aircraft between 2200 hrs. to
0600 hrs. at AAI managed airports other than Chennai and Kolkata Airports.

However, there is no air connectivity to/from Lilabari and Tezpur airports in
Assam as on date. None of the scheduled domestic carriers had filed their schedule
to/from Lilabari and Tezpur airport in winter schedule 2013 for air services.

New airport at Saputara

$1250. SHRI ISHWARLAL SHANKARLAL JAIN: Will the Minister of CIVIL
AVIATION be pleased to state:

(@) whether the Central Government proposes to set up a new airport at
Saputara tourist spot on the Satpura mountains situated in Dang district of Gujarat
near Maharashtra-Gujarat border in view of the rising number of tourists;

(b) if so, the details thereof;

(¢) whether any demand has been made for establishing an airport at
Saputara tourist spot; and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRI K.
C. VENUGOPAL): (a) No, Sir.

(b) Does not arise.
(¢©) No, Sir.
(d) Does not arise.
Flights between Srinagar to Dubai

1251. PROF SAIF-UD-DIN SOZ: Will the Minister of CIVIL AVIATION be

pleased to state:

TOriginal notice of the question was received in Hindi.



